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Supreme Court [9]

Anurag Bhatnagar v. State (NCT of Delhi), (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2025 SCC
OnLine SC 1514

Bansal Milk Chilling Centre v. Rana Milk Food (P) Ltd., (B.V. Nagarathna and K.V. Viswanathan,
J1.), 2025 SCC OnLine SC 1509

K. Purushottam Reddy v. Union of India, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 1513

Manjusha v. United India Assurance Co. Ltd., (Sudhanshu Dhulia and K. Vinod Chandran, JJ.),
2025 SCC OnLine SC 1512

Prakash Chimanlal Sheth v. Jagruti Keyur Rajpopat, (Sanjay Kumar and Satish Chandra Sharma,
J1.), 2025 SCC OnLine SC 1511

Satauram Mandavi v. State of Chhattisgarh, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 1516

Sukdeb Saha v. State of A.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 1515

Tamil Nadu Housing Board v. S. Ganesan, (Dipankar Datta and N.V. Anjaria, J].), 2025 SCC
OnLine SC 1508

Union of India v. R. Shankarappa, (Sanjay Kumar and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 1510

Allahabad High Court [19]
Ajay Kumar v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4325
Akash v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4323
Arvind v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4322
Gulshan Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4328
Mehak Prajapati v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4336
Mukesh Kumar v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 4332
Narsingh Narayan Verma v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4333
Rajendra v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4324
Rajesh v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4329
Ram Lakhan v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4327
Sahana v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4335
Saifulla v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4330
Sangeeta Devi v. State of U.P., (Umesh Chandra Sharma, J.), 2023 SCC OnLine All 5432
Sangram Singh v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 4319
Shahrukh Husain v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4321
Sujeet Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4326
Sunil Kumar Tripathi v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4334
Vaseem v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4331

Wagqf No. 19 Dahgah Sahrif v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.),
2025 SCC OnLine All 4320
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Andhra Pradesh High Court [12]
Anand v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2729
Annapureddy Rami Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2721
B. Srinivasa Rao v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2730
Bhupathi Vinutana Sai v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2725
Boyilachan Nayak v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2726
Chimata Anjaneyulu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2722
Devarapalli Naveen v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2724
Karthik Andavar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2727

N. Abdul Rawoof v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
2731

Surapaneni Anil v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2723
Thota Anji Banu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2728
Vallemma v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2720

Bombay High Court [19]

Aditya Birla Real Estate Ltd. v. Topman International Ltd., (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 2698

Ameya Yashwant Mehar v. Deepali Ameya Mehar, (Kamal Khata, J.), 2025 SCC OnLine Bom 2706
Arunkumar v. Shekhar, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2701

Deena Pramod Baldota v. Slum Rehabilitation Authority, (Kamal Khata, J.), 2025 SCC OnLine Bom
2709

Gamdevi Residents' Assn. v. Municipal Corpn. of Greater Mumbai, (Alok Aradhe, C.J. and Sandeep
V. Marne, J.), 2025 SCC OnLine Bom 2707

Gammon India Ltd. v. Konkan Railway Corpn. Ltd., (Alok Aradhe, C.J. and Sandeep V. Marne, J.),
2025 SCC OnLine Bom 2696

Harkisandas Tulsidas Pabari v. Rajendra Anandrao Acharya, (Alok Aradhe, C.J. and Sandeep V.
Marne, J.), 2025 SCC OnLine Bom 2697

Indian Bank v. State of Maharashtra, (A.S. Chandurkar and Rajesh S. Patil, JJ.), 2024 SCC OnLine
Bom 4227

Janaseva Sahakari Bank Ltd. v. State of Maharashtra, (A.S. Chandurkar and Rajesh S. Patil, JJ.),
2024 SCC OnLine Bom 4228

Krishnagopal B. Nangpal v. CIT, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 SCC OnLine
Bom 2705

Kusum Parasram Kullarkar v. Madhukar, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2703

Laxmi v. State of Maharashtra, (M.S. Jawalkar and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom
2712

Mehar Tabassum v. Mohd. Yunus Sk. Budhan, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2700

Municipal Council v. Sarvodaya Goshala Charitable Trust, (Vrushali V. Joshi, J.), 2025 SCC
OnLine Bom 2702

Parmanand Motar Vahatuk Sahakari Sanstha Ltd. v. Shriram Ustod Majur Seva Sangh Maryadit,
(S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 2710
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Pushpa Santosh Mundada v. Surjeet Singh, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2704

Skill Lotto Solutions J.V. v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 2711

Ujjwala v. Ajay, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2699
Venkatesh Krishna Bhandarkar v. Henry D'Souza, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 2708

Calcutta High Court [35]

Airport Authority of India v. Amazing India Contractors (P) Ltd., (Sabyasachi Bhattacharyya, J.),
2025 SCC OnLine Cal 6037

Ajit Roy v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6044

Alpana Mukherjee v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6054
Aquatic Associates v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6057
Bibek Debnath v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6051

Bipasha Nasrin v. Gulshan Shamrin Rahaman, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine
Cal 6038

Dhajen Roy v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6055
Dhrubajyoti Roy v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 6059
Dooars Trading Co. v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6050
Durga Nag v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6043

Emami Paper Mills Ltd. v. Owners & Parties Interested in the Vessel M.V. PH Giang Minh (IMO NO.
9481623), (Krishna Rao, J.), 2025 SCC OnLine Cal 6042

Gopal Paul v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6056
Indiabulls Commercial Credit Ltd., In re, (Bibek Chaudhuri, J.), 2022 SCC OnLine Cal 4703

Indranath Mukherjee v. United Commercial Bank, (Partha Sarathi Chatterjee, J.), 2025 SCC
OnLine Cal 6061

Jagannath Marothia v. Norman William Wilson, (Sugato Majumdar, J.), 2025 SCC OnLine Cal
6040

Jina Sundas v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6048

Kartick Sharma v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6066

Mahabutun Anesha Bibi v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6062
Manoj Kumar Panda v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6065

Manoj Saha v. PNB Housing Finance Ltd., (Shampa Sarkar, J.), 2024 SCC OnLine Cal 12087
Manoranjan Gope v. Bhuban Gope, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 6039
Mithun Chakraborty v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6045

Motilal Gupta v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6049

Percept Talent Management Ltd. v. Sourav Chandidas Ganguly, (Ravi Krishan Kapur, J.), 2025
SCC OnLine Cal 6036

Pranab Kumar Roy v. State Chief Information Commr., (Amrita Sinha, J.), 2025 SCC OnLine Cal
6063

Ram Sakha Singh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6047
Sajal Dhani v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 6058
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Shaurya Enterprises v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 6064

Siliguri Jalpaiguri Development Authority v. Bengal Unitech Universal Siliguri Projects Ltd., (L.P.
Mukerji and Biswaroop Chowdhury, JJ.), 2023 SCC OnLine Cal 6700

Sree Sree Iswar Gopi Mohan Jew Estate v. Mukut Kumar Ghosh, (Subhasis Dasgupta, J.), 2022 SCC
OnLine Cal 4702

State of W.B. v. Radha Kanta Bera, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC
OnLine Cal 6041

Statesman Ltd. v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 6060

Sukhendra Nath Banik v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6052
Sulata Paul v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6046

Tetri Devi v. Shyama Prasad Mukerjee Port, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6053

Chhattisgarh High Court [1]

Mohseen Khan v. State of Chhattisgarh, (Sanjay K. Agrawal and Arvind Singh Chandel, JJ.), 2024
SCC OnLine Chh 14040

Delhi High Court [25]

Allied Blenders & Distillers Ltd. v. Boutique Spirit Brands (P) Ltd., (C. Hari Shankar, J.), 2023 SCC
OnLine Del 8796

Allied Blenders & Distillers Ltd. v. Boutique Spirit Brands (P) Ltd., (C. Hari Shankar, J.), 2023 SCC
OnLine Del 8797

Allied Blenders & Distillers Ltd. v. Boutique Spirit Brands (P) Ltd., (Dr Ajay Gulati (DHJS), Joint
Registrar (Judicial)), 2024 SCC OnLine Del 9717

Amardeep Soni v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5006
Ankit Goyal v. Narcotics Control Bureau, (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5003
Bharat Sharma v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5005
Devinder Dhillon v. Maninder Singh Dhindsa, (Rekha Palli, J.), 2023 SCC OnLine Del 8799
DSC Ltd. v. SDMC, (Mini Pushkarna, J.), 2022 SCC OnLine Del 5300

Isha Malik v. Union of India, (Vikas Mahajan, J.), 2025 SCC OnLine Del 5011

Isha Malik v. Union of India, (Vikas Mahajan, J.), 2025 SCC OnLine Del 5012

Khushi Ram v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5004
Mahender Sharma v. State, (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5014

Malkhan v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5013

Manoj Kumar Singh v. State (NCT of Delhi), (Vikas Mahajan, J.), 2024 SCC OnLine Del 9721
Naresh Kumar v. State (NCT of Delhi), (Sanjeev Narula, J.), 2025 SCC OnLine Del 5002
Ozone Spa (P) Ltd. v. Arvind, (Anish Dayal, J.), 2024 SCC OnLine Del 9719

Ozone Spa (P) Ltd. v. Arvind, (Sanjeev Narula, J.), 2022 SCC OnLine Del 5301

Ozone Spa (P) Ltd. v. Arvind, (Sidharth Mathur (DHJS), Joint Registrar (Judicial)), 2024 SCC
OnLine Del 9718

Ozone SPA (P) Ltd. v. Arvind, (Sidharth Mathur, J.), 2023 SCC OnLine Del 8798
Rajeev Jain v. Harish Mishra, (Manoj Kumar Ohri, J.), 2025 SCC OnLine Del 5009
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Maharashtra Industrial Development Corpn. v. V. Venkatachalam, (Sharad Kumar Sharma, Member
(Judicial) and Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 1176

Shital Kumari Agarwal v. Yes Bank, 2025 SCC OnLine NCLAT 1173

Vishnuvallabh Infra (P) Ltd. v. IVRCL Ltd., (Sharad Kumar Sharma, Member (Judicial) and
Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 1170
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Bills [3]
Ports Bill, 2025
National Sports Governance Bill, 2025
National Anti-Doping (Amendment) Bill, 2025

Central Act [1]
Metro Railways (Procedure of Claims) Amendment Rules, 2025

Central Rules [4]
Indian Forest Service (Fixation of Cadre Strength) Second Amendment Regulations, 2025
Gas Cylinders (Amendment) Rules, 2025 (1)
Metro Railways (Procedure of Claims) Amendment Rules, 2025
Indian Forest Service (Pay) Second Amendment Rules, 2025

Central Notifications [176]
Election Commission of India [Noti. No. O.N. 21(E)]
Ministry of Commerce and Industry [F. No. 7/34/2023-DGTR]
Ministry of Commerce and Industry [Noti. No. G.S.R. 386(E)]
Ministry of Commerce and Industry [Noti. No. S.O. 2511(E)]
Ministry of Commerce and Industry [Noti. No. S.0. 2727(E)]
Ministry of Commerce and Industry [Noti. No. S.O. 2728(E)]
Ministry of Consumer Affairs [Noti. No. CMD-2/G-18]
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1249)]
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1250)]
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1251)]
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1258)]
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1259)]
Ministry of Environment and Forests [Noti. No. S.0. 2485(E)]
Ministry of Environment and Forests [Noti. No. S.0. 2575(E)]
Ministry of Environment and Forests [Noti. No. S.O. 2702(E)]
Ministry of Environment and Forests [Noti. No. S.O. 2765(E)]
Ministry of External Affairs [Noti. No. S.0. 2565(E)]
Ministry of Health and Family Welfare [F. No. SS-TOFA(NOTI)/2/2024-Standard-FSSAI(Part-I)]
Ministry of Housing and Urban Poverty Alleviation [Noti. No. G.S.R. 402(E)]
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 408(E)]
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 409(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1122(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1123(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2561(E)]
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Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2562(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2563(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2572(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2611(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2627(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 2737(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2766(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2771(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2773(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2775(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2840(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2844(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 2845(E)]
Ministry of Power [Noti. No. G.S.R. 381(E)]

Ministry of Railways [Noti. No. S.0. 1309(E)]

Ministry of Railways [F. No. 13 INDB-BNI/LA/Gazette/10/Work Correspondence]
Ministry of Railways [Noti. No. S.0. 2507(E)]

Ministry of Railways [Noti. No. S.0. 2509(E)]

Ministry of Railways [Noti. No. S.0. 2516(E)]

Ministry of Railways [Noti. No. S.0. 2517(E)]

Ministry of Railways [Noti. No. S.0. 2523(E)]

Ministry of Railways [Noti. No. S.0. 2529(E)]

Ministry of Railways [Noti. No. S.0. 2530(E)]

Ministry of Railways [Noti. No. S.0. 2531(E)]

Ministry of Railways [Noti. No. S.0. 2532(E)]

Ministry of Railways [Noti. No. S.0. 2545(E)]

Ministry of Railways [Noti. No. S.0. 2550(E)]

Ministry of Railways [Noti. No. S.0. 2555(E)]

Ministry of Railways [Noti. No. S.0. 2558(E)]

Ministry of Railways [Noti. No. S.0. 2569(E)]

Ministry of Railways [Noti. No. S.0. 2570(E)]

Ministry of Railways [Noti. No. S.0. 2573(E)]

Ministry of Railways [Noti. No. S.0. 2624(E)]

Ministry of Railways [Noti. No. S.0. 2626(E)]

Ministry of Railways [Noti. No. S.0. 2629(E)]

Ministry of Railways [Noti. No. S.0. 2630(E)]

Ministry of Railways [Noti. No. S.0. 2634(E)]

Ministry of Railways [Noti. No. S.0. 2637(E)]

Ministry of Railways [Noti. No. S.0. 2638(E)]
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Ministry of Railways [Noti. No. S.0. 2639(E)]
Ministry of Railways [Noti. No. S.0. 2641(E)]
Ministry of Railways [Noti. No. S.0. 2642(E)]
Ministry of Railways [Noti. No. S.0. 2643(E)]
Ministry of Railways [Noti. No. S.0. 2646(E)]
Ministry of Railways [Noti. No. S.0. 2647(E)]
Ministry of Railways [Noti. No. S.0. 2648(E)]
Ministry of Railways [Noti. No. S.0. 2649(E)]
Ministry of Railways [Noti. No. S.0. 2650(E)]
Ministry of Railways [Noti. No. S.0. 2652(E)]
Ministry of Railways [Noti. No. S.0. 2653(E)]
Ministry of Railways [Noti. No. S.0. 2654(E)]
Ministry of Railways [Noti. No. S.0. 2686(E)]
Ministry of Railways [Noti. No. S.0. 2692(E)]
Ministry of Railways [Noti. No. S.0. 2693(E)]
Ministry of Railways [Noti. No. S.0. 2694(E)]
Ministry of Railways [Noti. No. S.0. 2704(E)]
Ministry of Railways [Noti. No. S.0. 2705(E)]
Ministry of Railways [Noti. No. S.0. 2706(E)]
Ministry of Railways [Noti. No. S.0. 2707(E)]
Ministry of Railways [Noti. No. S.0. 2708(E)]
Ministry of Railways [Noti. No. S.0. 2709(E)]
Ministry of Railways [Noti. No. S.0. 2732(E)]
Ministry of Railways [Noti. No. S.0. 2734(E)]
Ministry of Railways [Noti. No. S.0. 2743(E)]
Ministry of Railways [Noti. No. S.0. 2778(E)]
Ministry of Railways [Noti. No. S.0. 2785(E)]
Ministry of Railways [Noti. No. S.0. 2787(E)]
Ministry of Railways [Noti. No. S.0. 2854(E)]
Ministry of Railways [Noti. No. S.O. 2855(E)]
Ministry of Railways [Noti. No. S.0. 2859(E)]
Ministry of Railways [Noti. No. S.0. 2866(E)]

Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.

No.
No.
No.
No.
No.
No.
No.
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S.O.
S.O.
S.O.
S.0.
S.0.
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1094(E)]
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1105(E)]
1106(E)]
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Ministry of Road Transport and Highways [Noti. No. S.0. 2670(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2671(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2672(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2673(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2674(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2675(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2691(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2752(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2794(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2795(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2796(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2798(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2799(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2800(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2805(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2806(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2807(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2810(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2811(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2812(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2813(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2814(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2815(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2816(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2817(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2818(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2819(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2820(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2822(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2824(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2825(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2832(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2833(E)]
Ministry of Road Transport and Highways [Noti. No. S.0O. 2834(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 2836(E)]

State Acts [4]

Andhra Pradesh Tourism, Culture and Heritage Board Act, 2017
Telugu Language Development Authority of Andhra Pradesh (Constitution) Rules, 2018
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Andhra Pradesh Metropolitan Region and Urban Development Authorities Act, 2016

Tirupati Urban Development Authority Land Pooling Scheme (Formulation and Implementation)
Rules, 2016

State Rules [18]
Andhra Pradesh State Targeted Public Distribution System (Control) Order, 2018
Election Symbols (Reservation and Allotment) (Amendment) Order, 2016 (1)
Indian Forest Service (Fixation of cadre Strength) Amendment Regulations, 2018 (1)
Andhra Pradesh Poisons (Possession and Sale) Rules, 2016
Scheduled Castes and the Scheduled Tribes (Prevention of Atrocities) Amendment Rules, 2018 (1)

Andhra Pradesh Tourism, Culture and Heritage Board Committees and Councils (Functions and
Powers) Rules, 2016

Andhra Pradesh Tourism Authority (Constitution, Functions and Powers) Rules, 2016

Andhra Pradesh State Creativity and Culture Commission (Constitution, Functions and Powers)
Rules, 2016

Andhra Pradesh Tourism, Culture and Heritage Board (Work Plan and Budget) Rules, 2016

Visakhapatnam Urban Development Authority Land Pooling Scheme (Formulation and
Implementation) Rules, 2016

Tirupati Urban Development Authority Land Pooling Scheme (Formulation and Implementation)
Rules, 2016

Service Rules for the posts of Gazetted Superintendents/Gazetted Special Category Stenographer, in
the Office of the Commissioner, Endowments Department, Andhra Pradesh

Right to Fair Compensation Transparency in Land Acquisition Rehabilitation and Resettlement
(Andhra Pradesh) Rules, 2018

Andhra Pradesh Goods and Services Tax (Nineteenth Amendment) Rules, 2018

Andhra Pradesh Goods and Services Tax (Twentieth Amendment) Rules, 2018

Andhra Pradesh Goods and Services Tax (Twenty First Amendment) Rules, 2018
Telugu Language Development Authority of Andhra Pradesh (Constitution) Rules, 2018
Andhra Pradesh Works Accounts Subordinate Service Rules, 2018
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